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t [TENURE OF     MEMBERS OF     HANDI-
CRAFTS BOARD 

•26. SHRI RAM SAHAI: Will the Minister 
of COMMERCE AND INDUSTRY be pleased to 
state whether the tenure of members of 
the Handicrafts Board has been fixed?] 

THE MINISTER OF INTERNATIONAL 
TRADE IN THE MINISTRY OF 
COMMERCE AND INDUSTRY (SHRI 
MANUBHAI SHAH): It is proposed to fix the 
tenure of the Board as two years. 

 
SHRI DEOKINANDAN NARAYAN: May 

I know if the Board is going to be 
combined with the Khadi Commission in 
the near future? 

SHRI MANUBHAI SHAH: No such 
suggestion  is  under consideration. 

SHRI FARIDUL HAQ ANSARI: May I 
know if there is any honorarium paid to 
the members of the Board? 

SHRI MANUBHAI SHAH: Nothing except 
T.A. and DA. normally permissible to all 
such Boards. Only the Member-Secretary    
gets    honorarium. 

t[ ] Hindi translation. 

SHRIMATI JAHANARA JAIPAL SINGH: 
May we know how long each one of the 
present members has been on the Board 
and are new members taken in from time 
to time? 

SHRI MANUBHAI SHAH: From year to 
year as the tenure expires fresh members 
are being inducted. If the hon. Lady 
Member examines the composition from 
1956 she will find verification of what I 
say. 

 
t [MEASURES TO REDUCE ESTABLISHMENT 

EXPENDITURE  OF HANDICRAFTS  BOARD 
*27. SHRI RAM SAHAI: Will the Minister 

of COMMERCE AND INDUSTRY be pleased to 
state: 

(a) whether any measures have been 
taken to reduce the establishment 
expenditure of the Handicrafts Board; and 

(b) if so, what are those measures 
and what has been the result thereof?] 

THE MINISTER OF INTERNATIONAL 
TRADE IN THE MINISTRY OF 
COMMERCE AND INDUSTRY (SHRI 
MANUBHAI SHAH): (a) and (b) On the whole 
the establishment expenditure has to be 
increased to cope up with the growing 
and enlarged activities of the Board. 

 

t[ ] English  translation


